1 TEM NO. 11 + 62 COURT NO. 7 SECTION 11
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Crimnal Appeal No. 1072/2016
UDAI SHANKER DW VEDI Appel | ant (s)
VERSUS
H GH COURT OF JUDI CATURE AT ALLAHABAD
THR REG STRAR GENERAL Respondent ( s)
(with appl n. (s) for exenpti on from filing OT. and
file additional docunents and stay)

with

Crl. A No. 1095 of 2016

(with appl n. (s) for bai | and exemption from filing OT.
and suspension of sentence and office report)

Crl. A No. 1104 of 2016

(with appl n. (s) for bai | and exenption from filing OT.
ex-parte stay and suspension of sentence and office report)

Date : 18/11/2016 These appeals were called on for hearing today.

CORAM : HON&#39; BLE MR JUSTI CE KURI AN JOSEPH

HON&#39; BLE MR JUSTI CE ROHI NTON FALI NARI MAN
For Appellant(s) M. Ratnakar Dash, Sr. Adv.
M. Adesh Kumar G 11, Adv.
M. Vishal Arun, Adv.

Ms. Rachna Srivastava, Adv.

Ms. Moni ka, Adv.

M. Sukrit R Kapoor, Adv.

M. Ml ay Dwi vedi, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng

ORDER
I ssue notice, returnable in four weeks.
For t he time bei ng, there shal | be stay of i mpri sonnent

al one.

(Jayant Kunmar Arora)

Court Master (Renu Diwan)
Assi stant Regi strar

perm ssi on

and

and

to

st ay



